
ist of Committee of Creditors dated 11.11.2024Updated L Updated List of Committee of Creditors dated 20.05.2026 
M/s BCC Infrastructures Limited 

Sl. No. Name of creditor

Amount of 

contingent claim

Amount of any 

mutual dues, that 

may be set-off

Amount of claim not 

admitted

Remarks, if any

Date of receipt 

of claim

Amount claimed 

[Amount in Rs.]

Amount of claim 

admitted

Nature of 

claim

Amount 

covered by 

security 

interest

Amount 

covered by 

guarantee

Whether 

related party?

% of voting 

share in 

CoC

1

Income Tax 

Department 

08.07.2024 4,20,20,69,032.00       - Unsecured

- - - - - -

4,20,20,69,032.00        

Appeal Filed 

before Income 

Tax 

2

Employee 

Provident Fund 
21.06.2024 30,05,064.00 30,05,064.00 

Appeal Filed 

before EPFO 

3 Towards TDS 

08.07.2024 1,79,650.00 1,79,650.00 

Appeal Filed 

before Income 

Tax 

TOTAL 4,20,52,53,746.00       - - - - - - - 4,20,20,69,032.00        

Details of claim received Details of claim admitted
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